
CENTRAL 41INISTRATIVE TRIUNRL 

CRLCUTTR WENCH 

No, OR 418 of 96 

Present 4 Hon'ble Mr.Justice S.N.I9allick, Vice—Chairffisn 

Hon'Ile Mr.S.Das!upta, Administrative Ilamiter 

DOLON ROY 

vs 

UNION OF INDIA & OHS. 

For the applicant : None 

For the respondents: Ms.K.S.nerjee, counsel 

.4 

Heard on : 13,5.8 	 Order on : 13.5.8 

0 R DE R 

S.N.Mallick, VC 

None appears for the applicant. Ns.K.Ianerjee, counsel appears 

for the respondents. The rec.rd reveals that none appeared Par the 

applicant on several previous •ccassions. The application is therefere 

dismissed for default. No order as to cast5. 
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